PTEM No. 1- A Court No.7 SECTION 1V

(For judgnent)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO 3892 OF 1999

Bal dev Si ngh
Appel I ant (s)

VERSUS

Uni on of India and Os.
Respondent (s)

(HEARD BY HON BLE ARIJIT PASAYAT AND C. K. THAKKER, JJ.)

Date : 28/10/2005 This Petition was called on for judgnent today.

For Appellant (s) M. Avijit Bhattacharjee, Adv.

For Respondent (s) M. Arvind Kumar Sharna, Adv.

Hon' bl e M. Justice Arijit Pasayat sitt
i ng in Court No. 7

pr onounced Judgment of the Bench comprising His Lordship and H
on’ ble
M. Justice C K. Thakker
The appeal is di smi ssed in terns of
t he signed judgnent. Costs
made easy.
(Neena Ver ma) (

Vijay Aggarwal)



Court Master
Court Master

Si gned Reportabl e judgnent is placed on the file.



